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5.00 P.M.

would like to know' whether these children are being educated for their
livelihood. Aiso, whether functional education is given to them at the
primary school because they live in villages. They live in villages with all
freeness, living with parents and in nature. But when they are brought inside
the school, they are going to learn arithmetic, they are going to learn
literacy. Rich schools which have students of rich parents, in cities, are
educated more on literacy. They are educated only to learn what is in nature
and what is in and around them. That is the system they are educated even
in the topmost schools in Delhi, in Chennai or in Mumbai. The poor school
children in villages, when they are taught literacy as soon as they enter the
schools, they start hating the system because they live in nature. They do
not know how that is going to help them in future. Therefore, the system at
the grassroots-jevel. where Sarva Shiksha Abhiyan is implemented, is very
good and it makes the girl child become aware of education. The present
Finance Minister also has announced that the girl child would be protected
when she reaches the eighth standard. He has announced that there would
be a deposit of money in her name for her future education. If that is the
system, then the people should be educated on that. When you are having
a plan of education at the primary school, the textbooks should show that
these are the programmes which are available for them. If that is educated,
then, the children would feel that this is a functional education and it is a
useful education and they can know about the world which they would be
entering when they attain adulthood.

MR. DEPUTY CHAIRMAN: Mr. Natchiappan, it is & o'clock. You
would continue the next time. Now, we shall take up the Budget discussion.
Mr. Sharad Joshi, you have spoken for four minutes and you are left with
another six minutes.

THE BUDGET (GENERAL) -2006-07 - Contd.

it ¥RT T v Wt | W, AW N #7 v QT &, e ot aw A
WR T O FFT @ AF e ¥, 5@ G I @, ¥ FE T T MY R T
oreT & o g e a7 Red 8 war &1 Ay @rey oft o & o niv Ay ww A
ot 21 39N A AT FT GU ITE AT arsT ATl IHAT Sired &t HiRkmw o # @
FYY qOT E, AfpT 96H P8 WiT o ¥ €@ onwhl I iR & @iReew #
g gd oul, O ol &, &9 9 agRvily et & fo, o o o 9 9,
9% foro | will try to give a resume of what | said. | said that the Finance
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Minister has taken a lot of credit for the booming economy and that this is
not factually correct. What has happened is that the indian entrepreneur
released from the shackles of socialist or Nehruvian socialist licence, permit,
quota raj, developed an ebullient spirit which was supported by the FDI and
the new sources of investment, and that is where the economy has started
looking up. Every Government tries to take credit for that. We saw from
this side when Yashwant Sinhaji spoke. He tried to compete with the
present Finance Minister as to who was the originator of the boom. The fact
remains that neither the Government really has the credit for that. In fact, if
you find the growth rate is higher, that means that the Government has
done less mischief with the economy, and if the growth rate is lower that
only means that the Government had done more mischief with the
economy. For example, Sir, the rate of growth of GDP is 8.1 per cent.
Congratulations to the Finance Minister for that. The question arises why it
is that the agriculturists who belong to the same flock of people, they are
not different people, it is not that the urban industrialist or urban service
providers come from abroad, why is it that the rate of growth for the
farming has become 2.1 ner cent while for the GDP it is 8.1 per cent. The
reason is that that kind of liberating experience that the manufacturers and
service provides had since 1991 has never come to the lot of the farmers.
That is why, Sir, the agricultural growth continues to be limited to oniy 2.1
per cent. The next point is, the situation has come to a stage where the
Finance Minister was promising the Press that he will have a sweet dream
Budget. Farmers were committing suicides by hundreds and we expected
naturally that the Finance Minister would concentrate all his efforts and his
genius for providing relief immediately to the farmers who are on the
threshold of suicide. Sir, when the FM said dream or sweet dream, | was
reminded of an old fable of a little girl who makes her living by selling match
sticks. On a wintry night she is caught in cold, hungry and about to die, all
that she does is takes out a matchbox and lights a match and in the light
of that she gets some warmth and imagine that at least some of her wishes
have come true. The first wish she fulfils is a shelter, a warm shelter, and
the second wish is that she gets some warmth and gets some hot food.
And then with the third match her mother who is no more comes back to
receive her. | was just wandering, moving in Vidarbha, what would be the
last dreams of the people who commit suicide, what is it that they would
expect the Finance Minister to do. | must say that the Finance Minister is
an extremely sympathetic and compassionate person. | have absolutely no
doubt about it and | heard him on the television saying that he really wants
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to do something for the farmers. In fact, having nct done anything, he said
that he has gone an extra mile. The question is what is it that he could
have done and here | would make a statement, Sir, that the entire
philosophy, in the economic philosophy of the present Government, which is
trying to solve the problems on a caste basis or a community basis or a
minority basis. It is not able to make an economic analysis of what the real
problems of the farmers are. For example, Sir, Dr. M.S. Swaminathan has
given a voluminous report which has become a sort of Bible for the
agricultural development for most of the country. Now, for the suicides
what does Dr. M.S. Swaminathan recommend, - Sir, it is a whole pags, and
it says, "immediate steps needed to prevent farmers suicides." The word is
'immediate’. What they say as first step is, “there should be a corpus on
the line of Calamity Fund for assisting farmers affected by crop loss.«
Creating a corpus is supposed to be the immediate measure. In fact, Sir, |
don't have the time to read because you have given me limited time, but
you will find that this report is entirely heartless to the extent of being cruel
to the farmers who are on the threshold of suicide. It is not that the
Finance Minister has not done anything for the farmers. | would like to
compliment him on two things. Firstly, for the food processing industry, the
kind of concessions he has given in the excise duty is a good thing. Even
on the import duty particularly, for packaging material and even if that
means some benefit along with idlis and dosas for pasta, | .don't mind,
because he has to please his own bosses also. But the fact is that it will
do some good to the food processing industry. Then, a very brilliant thing
that he has done is the idea of an Inclusiveness Commission. | don't think
anybody has talked about it. But just before the FM presented his Budget
in my article | had demanded on the basis of the experience in Maharashtra
where on the 10" of December, the Chief Minister announced a special
package for six districts in Vidarbha and along with that the CM said that all
the loans taken from unregistered private moneylenders have become void.
With the result that the number of farmers committing suicides has actually
increased. Now even the provision store owners don't give the farmers
things on credit and | had suggested that we should find out a way
because as it is the private moneylender who is giving much more credit
than the formal sector. So we should try to get it incorporated into the
regular agricultural credit system, of course, with a strong regulatory
mechanism which would not allow high rates of interest and coercive
methods of recovery. | hope that is the scope of the Inclusiveness
Commission. | may be wrong, but, if this is the understanding, | must
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congratulate the Finance Minister for this very revolutionary idea, which
detaches him from the bondage, ideological bondage of several decades.
On other points, there are a number of journalists who have complimented
the Finance Minister on what has been done for the farmers and, | think, he
has also said that he has gone an extra mile. | would very briefly, Sir,
analyse each of the things for which he was given credit. The first question
is; the National Rural Employment Guarantee Scheme has besn referred to
in his speech at least in three places. | counted it and it was at three
places. What is the actual fact about the National Rural Employment
Guarantee Scheme, which | had said when the Bill was passed that this is
what is going to happen. Sir, | will come to the facts. Sir, in Yavatmal
District of Maharashtra, | have got reports that the unemployed people's
cards are being prepared from the voters list with fake photos. Secondly,
they are being told that they will find employment not within the radius of
5 Kms. but anywhere in the district and if they don't present themselves,
then, they will not be eligible any more for getting employment in future.
The third thing is, the only person on the National Rurali Employment
Guarantee Schems who gets regular wages is the lady who looks after the
cteche. She is getting Rs. 60, not the minimum that the Act prescribes and
all other peéople are being engaged on a piece rate basis and they are paid
according to the actual quantum of work which is assessed. This is not an
Employment Guarantee Scheme at all. Then, Sir, there is a provision that
.seven per cent rate of interest would be charged up to an amount of
Rs. 300,000.

MR. DEPUTY CHAIRMAN: Mr. Joshi, | have given you whatever
time you wanted. Kindiy conclude.

SHRI SHARAD ANANTRAO JOSHI: Okay, Sir, | will try to conclude
as fast as possible. M. S. Swaminathan's Commission has said that the
farmers should be given loans at four per cent rate of interest. | think that
has been kept aside. | see the difficulties in making four per cent rate of
interest available to the farmers because that would result in black market.
But what | am saying is that the Government should have stepped in
definitely to see that the compound rate of interest is not charged by the
cooperative societies. The villains are the cooperatives, not the commercial
banks, not the private money lenders -- private money lenders, of coursse,
do - but the cooperatives banks are the ongs who charge compound rates
of interest and use the most brutal and cnercive methods for recovery of
loans.
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" Sir, then the thing about which Mr. Yashwant Sinha has some
doubt s on two percentage points, etc. | have got reports that today in
Maharachtra this has been interpreted to mean that 2 percentage points are
to br nrovided in the form of help only up to a sum of Rs, 100,000. So, for
Rs. $£0,000, if the rate of interest is, let us say, 7 per cent, then we get
Rs. 7.000 and 2 per cent of that will just give them about Rs. 140 the big
donz-inn that the hon. Finance Minister is making to the people who is on
the * - »shold of suicide!

THE FINANCE MINISTER (SHRI P. CHIDAMBARAM): Mr. Joshi, wilt
you v.2'd for a minute?

| was told that- Mr. Yashwant Sinha made this outrageous
allegation. | thought Mr. Sharad Joshi is more familiar with economics than
the nrevious speaker and would not repeat this outrageous allegation. Any
one “niliar with English language as | have used it in the Budget Speech --
! doin't claim to speak Queen's English -- will know that we have not said
2 pe; cent. We have said 2 percentage points. If the interest rate is 9 per -
cent, 't will be recalculated at 7 per cent. If the interest rate is 8.5 per cent,
it wiil be recalculated at 6.5 per cent. Even as Mr. Yashwant Sinha was
mating this outrageous allegation, the Reserve Bank of India has already
issued orders to all the banks covered to credit 2 percentage points of the
interest liability calculated on a principal up to Hs. 1 jakh. | thought,
Mr. Joshi, will do me the favour of reading my Speach more carefully than
Mr. Sinba.

SHRI SHARAD ANANTRAO JOSHI: All that Mr. Yashwant Sinha
said was that grammatically it was a confusing construction and that sticks.

SHRI P. CHIDAMBARAM: Yes. He speaks the Queen's English. |
don't know.

SHRI SHARAD ANANTRAC JOSHI: Possibly, the knowledge of
Enghsiy of the people who charge interest at the bank level is not as high as
mine or Yashwant Sinha's. But that is the interpretation which is actually
being made in banks.

SHRI P. CHIDAMBARAM: You are wrong.

MR. DEPUTY CHAIRMAN: The Finance Minister has said that the
Resorva Bank of India has already issued a Circular in this regard.
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SHRI SHARAD ANANTRAO JOSH: Sir, { can cite a number of
cases where the RB!'s instructions have been misconstrued,

SHRI P. CHIDAMBARAM: Sir, | am amazed at ihis stubbornness
of the hon. Member. The Reserve Bank of India has igssued instructions
yesterday. How could anybody misinterpret it the day befire yesterday?

SHRI SHARAD ANANTRAQ JC3HI: They sea vour spseches on TV
salsc.

5 SHR! P. CHIDAMBARAM. So, please anoart vow arror and move
on,

SHRI SHARAD ANANTRAQ JOSHI' ! conceds your point and am
glad that you are actually making it two percentage points i.e., if the rate of
interest is 9 per cent, then, the interest charged to them is only 7 per cent.

MR. DEPUTY CHAIRMAN: Ynu complimant him. Now, please
conclude, Mr. Joshi.

ot wve e v St R ¢ W), e GRS @ v Bar &)

oft SuwaTafY @ oud wHE # omm WISy ¥ U anuer A gRT Ty
far &1

SHRI SHARAD ANANTRAO J2SHL Sir, | would like to talk about
the figure of irrigation. The funds that wers made available in the last
Budget were ‘much more than the funds that have been made available this
year. In fact, there are a huge number of figures. | don't have even time to
pick up the papers because that will take more time. But, | think,
something like Rs. 2,250 crores was the actual utilisation and while the
funds made available was Rs. 8,250 crores, including the AIBP, State funds,
etc. And, this year's allocation is less. Of course, | am very unhappy about
the fact that by now you have only pointed out 20,000 schemes and
‘promised to get money from the muitilateral agencies and have MoUs with
the States. | think, we have done really nothing on the irrigation. There are

number of other points. But, | would make only one point with your
permission.

MR. DEPUTY CHAIRMAN: You speak on other points when you
get another opportunity. Now, please conclude,

SHRI SHARAD ANANTRAQ JOSHI: This is something which | have
discussed with Dr. Montek Singh Ahluwalia and the hon. Minister of
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Agriculture. If you want to stop immediately suicides of farmers, the only
manner in which the suicides of the farmers can be immediately stopped, it
is by developing a land market where farmers get a kind of an exit, taking
advantage of the present high prices in the real estate market and they can
gat inio some kind of other line where they can make a fresh beginning. |
think, we have been generally disappointed to get this unkind treatment
from an otherwise compassionate hon. Finance Minister.  Thank

i,

MR. DEPUTY CHAIRMAN: Hon. Members, we had allocated eight
hours for this discussion, and we have already exhausted seven hours and
tweonty-nine minutes. So, thers are 31 minutes more; and, eight more
spoakars are there. | would reguest the hon. Members to please stick to
the time limit. There are, on an average five minutes per speaker.

SHRI RAM NATH KOVIND (Uttar Pradesh): Sir, | will try to abide
by your advice and guidance.

FOANTIRY WEEY, EW §9ic 2008-2007 W Tl % ¥ ¥ g g@w
YRR HT AR 9T ¥ 3N S ¥ R ew-ara} fear R, o v & farg e
o gramReT wiy e Izer T &) uE ¥ el R @ 9l oE e §, U Wb ¥
W g qra §) WiAT P &) 3w vmar ¥ gF a1 Al & f5 wémd wgd o
TRy wYER Y 7 gy F TR A F1 T8 e an) o # Rad A an
T ot TE ol @ RawRY @ sq § radfioh. ) 175 suv ufy Rieiey ;g™
¥ 10 wer m, A F FM 2 vav vl sfey R Siuie & 7w 3 duy wiy eiew
¥3ITY ¥ T T Tl ufy A e ayer 9F oft ged &, 9t 0 57 @ 8,
uE TR @ jurisdiction &, JfT AT N TR FAA F R & qg b §
3 Wt ¥ I F vF affEaar o g€ &1 & g 3= ot &y w6 % ang
IR HAE W UF twE 2o RO § iR 399 Fl Rt e A §,
Frd et o Rdae o3 &, g9 e & siftefta sdad o

IRy 981Y, O g ot @ o5t w6 Ediiee T T €| OE
.Y EFN T UEUE o7 39 R ® gflu wweRr F ff Rdie feo, afew o
2005-2006 FT A FIIT WU T, ITT F §TH G4 250 FAT VU &7 9 TRMT
W AT ur| Surprisingly, the revised estimate was reduced to Rs. 6 crores.
&P adme wd A 79 o TEWT @Y 75 BT $UY V@ ¥ | SUHTSOY HEIed,
AMEFEI TR I 250 FNT q T IR 7S N - A REXIE A
fuctuation ¥, 39 ¥ ¢FT amer & 39 3w A O B Sw-WNE, Ree dfewd
s ces s M R A e aod §, R E? ss g e o
zolor & 2 o o F B9 afow Rt =8 €)1 w81y, Rt 399 w galew &
ot LA ¥, 99 o fAonie o it wer dueh #, |fpT @rl 9 e &
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ader &1 g fégvars F oY affluent class &, S & @ ar ardary Tt & fare A
o T a@RE s ¥, afpT M Rt T o smyaR &7 "v=g" &, 99 A
T rush &ar &, I¥ & TN P IR g1 & AT a8t & Steed o wiew
TR T o &, a2 N 98 T o F1 ¥ wWer ¥ e wem R sw ey 3§
- Q-Fed) FEH BT

HEET, GHIGT BT (P diex Q@ @ ¥, v Ny ager B &1 wed
amst & gafde T Yar F AN @ A ) A aner 36 as ¥ v 9
36 BT ¥ ¥ Majority of the BPL people belong to the SC and the ST
communities. IT# AT BT FURY F AT g3 7E Tr & B wwer ¥ R
AR ¥ Y a9 Seorady grauE vy 8, AR 5 9 o 9 5 9w wRew
99 4T 980 o9 o ach &

Juwarfy off, @ ad ALAG A arh & DD 81 W YT wT A
T 8 WAT ¥ oy vA.9.0. @ Aesh wRer ), of 99F oi-ue g9 Wid ain
T 2 T ofl afeT anw et ¥ NG T W wwm 2, AT o, those
who are well-versed in Economics 1 oif 03-frd &, ¥ & o wHA A uny &
fr snfaw Sh.E.A. grar a7 & | AT TF AH T 9 Y SHST U UHIET UF VE
%, U9 Uer & ver & 5 o9, AR ggar o e &, oF whad 9@, o7 .
0.5 WHT &3 41 P VT 72, AfnT 399 uwig g7 & T & 5 o onfiw &, @
3~ afiR grar o ver & ofiw o W &, aw 3w whw ar o weT &) SfdLdi W
FT R o gF BT Wk (ang B ud)... F o e &, a7 @ orfiw & v W
ik &, 77 R R B! 9 UHR & SUST (P N} BT ARy oo &
HATAT 4], 98 SaigT ST &

Ty, B ey @ W & Ry m &, AfFT gwer v fRaw
fierm, o AT ugie sow &, SEH? fA@m, those who can buy imedius
size vehicles, they will be benefited wfe <t Ty &, ST wpex a1 wpfea
v &, wad et | oo #f A g &, 3w & R =R A /o = €1

IUEARY AEIRY, N7 ARE WHT §EW ¢o & R A &1 opf WY wiiw
Y €, o7 T U «ifre oY, aRuTERTel, Tw aga gl W ot Swd
B¢ RAYew & Wi F g A7 o= vuy RARe o wdar ar, R Wi
6 @Rx Tuy fuifre X |&ar a1 and after the expiry of six years' period, th:.
account holder was entitled to have a ten per cent bonus on the tota!
amount. B Wi ¥ 915 S JPIET lcsY B 10 WHT &= FBetar o1l 59 yoR
¥ N RBum M ST or, W@ SEE e o ORe 3iifthd 8 wReiT SW e T o,
AT IO RAT e e F PR TE & W F g Sed 9 T 9.5 AT
JUST Ao & A ATl TE 376 fAU Uw aga adl @i off, o Rdw @
Remd zromdw & o1 Wi Rt € fds e Rggt frar o &, o f&
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St W &1 % rer Pr i §Sh ot o v w fefiey wY, o aw wiw
gRAwd ¥ oy Ty e SF e L (amr)...

oft Fywarafa | oy T Fage Fg)

ot vor g WA . ¥ Fage W ver €, W) Ina minute | will
sonclude, Sir. TTPw &aw YU @ YT qg™ I Wy @ &, X A o
iyl sl Read dedic wenw §, actually, they are bound to pay income
tax. T A.dhyw. pear &, 7 B Ao #1 F ST wEY o IuuhT Tl wwn
e § & o SaET oREd Hu § A.dgw. wear , O ST S o aga dwr
e &, wxE ©IT1 wx TR o R WER @ 7 o R @ 8, ey o
wfy I o aredt wrT E B O WY B arhae ol ¥ | §HeT AT W
afXe, AT ¥ Frw wew § 5 Wy oy RuddAT & O Al &, oW
ety oo w7l sl v g & P Al WY A AT T eithe Ew YW
oty Ruddc Ao e, Ay T oRT R e oar ¥ R as if he is a
culprit or a guilty perscn. I8 X F Fo oY 3 B0, TeifT TR o s
£ I AR & @ AR &1 g wwn ¥ f5 O ¥ wefear A aRedw s
# wwea #1 A taxpayer. who goes to the Income Tax Office, must be
treated with respect and with status.

W ARAR G gEREFmemrerimfiTaad §, aw
fareh oY wnar & B we % o @1 TaeE & % something is being withdrawn from
his pocket. &wi ¥ «w, gufag dwr wmar &1 R =R oft, war W gweT
nomenclature ¥273 Wwd &7 | would fike to draw the attention of the hon.
Finance Minisia:. :

ME. DEPUTY THARMAMN: He is listening to yeu.

SHE! R NATH XOVIND: | arm grateful to him, Sir. My question
g0 Can we chunga the nomanclature?

SHRI P CHIDAMBEARAM @ if you want me to repeat all that you
said, well, | am ready.

SHRI RAM NATH KCVIKNDG: Thank you, Sir. My humbie suggestior:
would be this. . Can we change the nomenciature of income tax? Can v.e
veplace it with 'national development contribution fund'? ...(Interruptions)...
Let me clarify it. I® SH! FD & &7 & -"U=T e arEw AR i
e ¥ -National Development Contribution Fund. =T &% #79 & & 7
*rmr, but every tax payer will think that he is going to contribute - this is not
a tax - something towards the development of the country, as such. sfiw
g9 amer & 5 St $759 899 ¥ YT A M @7 &, 9F o dndive ok wave dndoe
%, uff v wag fifive ) $1¢ 7 For-am --may be Rs.100/- -- we can ask
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those who are above BPL to contribute to this fund -- we can say as a tax
also. With these humible suggestions, | thank you Mr, Deputy Chairman,
Sir, for having given s an opportunity to speak on the Budget.

MR. DEPUTY CHAIRMAN: Shri Tariq Anwar, Shri N. Jothi, Shri
Vijay J. Darda, Prof. P.J. Kurian.

PROF. P.J. KURIAN (Kerala): Sir, | know my time constraints; so, |
will not repeat. Yet, | cannot but say a few words of compliments to the
Minister. Not only from this side, | think, even the speakers from the other
side have also complimented the Minister, if not directly, at least, indirectly,
because he has presented, |1 'would say, one of the best Budgets so far. It
is a very balanced Budget, giving a lot of concessions to the poor and the
common man, but, at the same time, sticking to fiscal discipline. | cannot
but mention a few of the points which | have found t0 be very, very
encouraging. First of aii, Bharat Nirman. Our great concern is the
development of the rural india. He has increased the allocation by 54 per
cent. For lack of time, | don't want to repeat, everybody knows. Again,
the eight-flagship programmes. In every sector, he has increasad the
allocation considerably. [ don't want to, again mention each for tack of
time. But, | have one small complaint there, that is, education is thg basis
for progress. If you see the States which have better educaticn have
already progressed, when compared with the States which are backward in
education. Six per cent of GDP was to be allocated for education. Yes, he
has increased by 31 per cent from the last year. But, | am not satisfied. it
is not enough. Even today, it is only 3.1 per cent of G.D.P., | think. | want
the hon. Minister to give greater consideration and increase the allocation
for education. Then, Sir, since | don't want to repeat, | am coming to
agriculture. There also, | submit that | am not satisfied, because, Si,
agriculture is the backbone of our country. Ours is, even today. an
agricultural economy. It is going to be like that for years. Today, everybody
mentioned about the plight of the farmers, farmers' suicide, and all that. |
have gone through the agricuftural credit. Yes, he has increased agricultursi
credit. He is directing the banks to increase the level of credit from
Rs.1,41,000/- to Rs.1,75,000/-. That is fine. | agree. But, kindly
remember, | think, last week, the hon. Minister replied in this House to a
specific guestion. The specific question was. that when loans for luxury
goods like car --car is even today a luxury in India for 80 or 80 per cent of
the people-- are given at the rate of six per cent, why not farm loans are
also given at the same interest rate.
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Yes, | know, the hon. Minister was showing some concern and he
has cited a Tamil poet or so, his favourite poet Thiruvalluvar. When | heard
. the citation, | thought something better is going to come. Yes; he has done
something. | agree. It is not two per cent, it is two percentage point. It is
not two per cent, as has been ridiculously represented by the former
Finance Minister. | think that is a bad way of looking at it. It is in
percentage points, and it is very clear. Actually, from 9 per cent, it comes to
7 per cent. Therefore, actual reduction is more than 20 per cent.
| compliment you for that. But | submit -- you are an intelligent, prudent
man, you are an economist, you can find it out -- please reduce it by 50
per cent from 20 per cent. That is from two percentage point, to
4.5 percentage point. Please see whether it is possibie in this Budget. What
is the amount that you have allotted for that? It is Rs. 1,700 crores. That
means, if you work out for 4.& per cant, the amount will be about Rs. 4000
crores only. For two percentage point, it is Rs. 1700 crores. That means, for
four percentage point, it is Rs. 3,400 crores; 4.5 percentage point, it will be
only Rs. 4000 crores. You can find cut that from this Budget. So, | am
making this suggesticn, this humble request on behaif of the farmers of this
country who are committing suwicide. Today, Rs. 4000 crores is not a big
amount because our economy is growing at 8.1 per cent, and it is going to
grow much more, Thanks to the pclicies adopted by this Government and
the Congress Government. | have no doubt about it. Thanks to -- my Left
friends may not agree -- reforms. Thanks to reforrns. Thanks to
liberalisation. Nobody from the Left is here to listen to me,

MR. DEPUTY CiHAIRMALL  Mr, Viayaraghavan is thers.

PROF. P.J. KURAN: Yzs; be is here. You should listen. You
should listen. See, you veant mors funds for the poor. ...(nterruptions)...

MR. DEPUTY CHAIRMAN: He was sitting on the right side and
you have sent him to the left side.

PROF. P.J. KURIAN: 3ir, the Left wants more funds for the poor,
wmnore funds for all rural development programmes, but they don't know
~herefrom the funds should come. The funds come because of these
policies. If we had adopted policies which are being advocated by the Left
-.{nterruptions)...

'SHRI A. VIJAYARAGHAVAN (Kerala) : You have to do two things.
...nterruptions)... as well as how to make the money. That also should be
answered. ...(nterruptions)...
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THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND THE MINISTER OF STATE IN
THE MIINISTRY OF PARLIAMENTARY AFFAIRS (SHRI SURESH PACHOURI):
You are talking about the Left, but Mr. Vijayaraghavan is sitting on the
right. ...(nterruptions)...

PROF. P.J. KURIAN: So, Sir, what | am saying is because the
economy is growing at 8 per cent and we are expecting to grow at a higher
rate, | am sure - and that is my point -- that you ¢an manage this Rs. 4000.
| believe, on this point, | have the support of the whole House.

MR. DEPUTY CHAIRMAN: You have made the important point. |
think, this important point is enough.

PROF. P.J. KURIAN: Sir, finally, | have to say that the Finance
Minister has given a raw deal to my State, Kerala. Sir, that is why | have to
complain. That is why | have to say. Sir, Kerala gives foreign exchange,
plantation crops, rubber, cardamom, pepper, tea, etc. We plant everything.
But, the Finance Minister has given Rs. 100 .crores for tea only, and that
too, a paltry sum will be available to us. Sir, pepper-growers and
cardamom-growers are suffering. They are suffering. Pepper farmers are
also committing suicides. In Wayanad, freQUem suicides are there. Most of
them are pepper-growers. Please do something for pepper and cardamom
aiso. ...(nterruptions)... Then, Sir, | thank you for considering the Rajiv
Gandhi Biotechnology Institute. | thank you .for that. But, Sir, Kerala is
educationally advanced, literacy is nearly hundred per cent. But, in the field
of higher education, in the field of medical eudcation, we are not in the
forefront. We don't have even a sungle national level institute. Please allow
an Institute of the level of IIT, and also an institute of the level of iIM for. our
State.

SHRI P. CHIDAMBARAM: The iiM has been started

PROF. P.J. KURIAN: | know. Sony, 1-meant AIIMS the Al Indla
Institute of Medical Sciences. Sir, the reason is-that in the medical field, we
are ‘advancing, but we don't have an institute of that level. Sir, | would
request these two things for Kerala and | plead for your kind attention and
consideration in this matter. Once again, | would submit that even if you
ignore all of the other requests, | would request you to consider the farmers'
case for increasing the interest subsidy from two per cent to 4.5 per cent. |
hope | have thse hon. Deputy Chairman's support on this
issue...(nterruptions)...
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MR. DEPUTY CHAIRMAN: | would support all good things.

MR. P. CHIDAMBARAM: Sir, he has my support, but he does not
have the Finance Minister's support.

PROF. P.J. KURIAN: Sir, you can raise Rs. 4000 crores.
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SHRI SHANTARAM LAXMAN NAIK (Goa): Sir, | stand here to
support his Bil. One of the criticisms which has been levelled against the
Finance Minister is that the present Budget is an uneventful Budget. They

_say so. Perhaps, it is so in one way. in one way it is so because the
Budget was so nicely crafted that there was hardly any scope for any
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criticism. When a Budget is presented, if there is a scope for criticism,
there is an all-round criticism, all over the country and that becomes an
event. This time, it was not an eventful Budget because it is very good,
nicely crafted and everyman in the street has accepted this. That is it. Sir,
actually, this Budget has put the country in top gear and the Opposition out
of gear. And, that is why, there is envy. They are jealous of this Budget
and hence the criticism. | will not analyse the Budget, as | don't have
time. 1 am satisfied with various allocations, by and large, given to every
sector. | would restrict myself to some of the suggestions.

Sir, as far as Employment Guarantee Scheme is concerned,
sometimes States like Goa get punished because you say that your literacy
rate is high, you are elite and all those things. Therefore, we are not
included. Now, Sir, in Goa, the position is like this. There for Rs. 150 you
can get a labour at any time. But, non-manual jobs for young girls and
boys, people are ready to work even for Rs. 50 a day. Therefore, some
scheme has to be worked out for this class of people, who are in lakhs and
lakhs in a State like Goa. Therefore, some amendment has to be made in
the Employment Guarantee Scheme for this class of people.

As far as IT sector is concerned, | congratulate you, Mr. Deputy
Chairman, Sir, because you have provided wi-fi connectivity. You have
made us IT-conscious. In this field also, the Finance Minister has laid a lot
of stress. But, the question is we have to practically implement the IT
policy in every nook and corner of the country. Finance does not matter.
Even with few crores of rupees, if proper implementation is there, IT sector
can be taken to villages. For example, all the orders of the Government,
notifications, tenders, all the schemes are made available in the villages, in
small kiosks, then, IT sector will obviously get flourished, the common man
will get the benefits of the IT sector. Therefore, it is in the implementation
of the IT sector that this whole matter lies, not in finance as such. Even if
finance is comparatively less, and if the administrative implementation is
better, then, the effect will be more.

Then, | will come to the National Highways. The question is not,
again | am saying, of funds. But, what has been provided to the Ministry, |
think, the Finance Minister should use his good offices with his colleagues,
who come from the same State, to give Goa something. For the last
several years, we have not been able to bring a small stretch of highway in
Goa to the standards of National Highways. Now, there is a proposal from
Paden to Polen in Goa. | expect that it should be accepted, Directions
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should be given to the Ministry concerned to provide necessary funds for
the purpose of upgrading this National Highway in Goa.

Sir, as far as the Rural Health Mission is concerned, rural health
centres and district hospitals should be standardised. Standard norms
should be fixed. Today, in one of the discussions, we came to know that
even in the matter of cleanliness, we were far, far behind. Therefore,
whatever money is aliocated to the health sector, that should be utilised.

Again, 1 am pointing out to an issue, which relates to all of us. As
far as the Central Government Health Services are concerned, there is a talk
that it is going to be scrapped. We don't know what is going on. If this
whole scheme is going to be dropped, then what is going to come in its
place? |1 am not sure about it. But presuming that it is going to continue, it
should be ensured that whatever agreements that the CGHS autt.orities or
the Government of India has with private hospitals should be made in time.
When the contract expires, the beneficiaries and their family members will
be in trouble because of some gap between one agreement and another,
and they have to pay hundreds and thousands of rupees. | think this
matter should be looked into by the Finance Ministry.

Another point is about Centrat Excise Duty. In February, 2005, the
hon. Finance Minister taxed the pharmaceutical industry with 16 per cent tax
on MRP, which actually, according to them, became 30 per cent to
consumers. Various associations have made representations to bring down
the Central Excise Duty from 16 per cent t0 8 per cent not only to get a
level playing field but also with a view to make drugs cheaper and
affordable to consumers. Sir, if it is not done, a number of industries in the
SSI sector in Goa will suffer, and they will not be able to survive as they are
manufacturing products of large companies on contract or loan-licence
basis, and these muitinational companies will obviously transfer their
business to Himachal Pradesh or Uttaranchal in order to take an advantage
of tax sop given to them which was taken away from us. This aspect has
to be looked into.

Sir, riots, etc., at various places take place over land issues.
Computerisation of land survey with maps and index has to be stressed. If
this aspect is dealt with, there would be less number of guarrels. Small
quarrels take place due to this, and even mass murders take place because
of defective land reforms. It has to be tackled with.
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6.00 P.M.

Sir, the hon. Finance Minister in his speech talked about the
Maritime Policy. | am not aware whether this National Development
Programme, which has been approved, is the same Draft National
Development Policy, which was to be approved by the Cabinet. | would like
to know whether these two things are different or they are the same. In
any case, Sir, in the Draft National Maritime Policy, there was a talk of two
universities to be established in the country. Now, it is learnt that the
National Institute of Port Management, Chennai, is being converted into
Central Universities, and Mumbai, Kolkata, Visakhapatnam will have the
campus. Goa is on the West Coast and lakhs of people are there who are
the most experienced in seafarer jobs. Therefore, Sir, whether you call it
campus or a unit of some universities, whatever it is, Goa is also entitled to
have a campus under the Central University to be established under the
Maritime Policy.

Lastly, Sir, if the administration is proper, our results will be good.
| recollect, many years back, when | was a Member of the other House, |
was a Member of the Consultative Committee of Ministry of Public
Grievances and Pension, and the hon. Minister was also there. At that time,
a policy was chalked out that Grievances Cell should be established in all
the Central Government Offices. Late Rajivii had taken initiative in this
direction, and Chidambaramiji had also taken some initiatives. Now, all the
State Governments should be persuaded to establish this machinery, so that
people's grievances are addressed in a timely manner, and a legislation
should be enacted to regulate the machinery of public grievances. Thank
you, Sir.

SHRIMATI PREMA CARIAPPA (Karnataka): Sir, at the outset, |
would like to congratulate the hon. Finance Minister, Mr. Chidambaramyji, for
presenting a fine, well-balanced, and innovative Budget which has taken
care of every section of the society. Sir, with business confidence at an all
time high and economic growth broad based, revenue perforrmance in the
last two years has been very good. In spite of increase in international oil
prices vis-a-vis indigenous price of petroleum products, inflation has
remainad low. The economy has been managed very well and for this all
rewards go to the hon. Prime Minister, Dr. Manmohan Singhji. The Budget
has set a step further in achieving the objectives of growth, stability and
equality spelt out in our National Common Minimum Programme.
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We are maintaining a growth rate of seven to eight per cent per
annum. The growth rate, which was 7.5 per cent in 2004-05, has increased
to 8.1 per cent in 2005-06. Promoting investment, accelerating fiscal
consolidation;, focussing on agriculture and industries with employment
potential infrastructure both in rural and urban areas are the key objectives
of the Budget. The thrust is mainly on agriculture and rural development
through Bharat Nirman and several flagship schemes and programmes like
Sarva Shiksha Abhiyan, Mid-day Meal Scheme, Rajiv Gandhi Drinking Water
Mission, total sanitation campaign, National Health Mission and Integrated
Child Development Programme. These schemes are targeted towards the
rural masses.

Sir, the budgetary support for Bharat Nirman has been increased
by 54 per cent; likewise, for education, Sarva Shiksha Abhiyan, one takh fifty
thousand additional teachers and five lakh additional class rooms under
Sarva Shiksha Abhiyan. This should be appreciated. Likewise, the increment
in Rajiv Gandhi National Drinking Water Mission, rural sanitation campaign,
Rural Health Mission -- all these have to be appreciated. Alsc, the old-age
pension, where Rs.430 crores is kept. Sir, the old ladies and the old people
who were getting Rs.75 per month are not benefited and are getting Rs.200
per month. Short-term credit is provided at seven per cent interest. All
these have been appreciated by each and every one in the country.

Sir, assured irrigation, credit diversification and creating market for
agriculture products are the thrust areas so far as agricultural sector is
concerned.  What is important is to ensure that the benefits of various
schemes and programmes reach the small and marginal farmers.

The Finance Minister has rightly identified industries for providing
incentives, which have employment potential. Here, Sir, it is important that
higher rate of growth in GDP spread by growth in industrial sector should
generate employment. It should be employment-oriented growth. Rs.11,700
crores to be spent to create rural employment under the National Rural
- Employment Guarantee Scheme.

The Budget has rightly placed its empbasis on infrastructure
sector. With a developed infrastructure sector we can attract more foreign
direct investment. This has to be appreciated.

The Finance Minister has opted for significant tax reforms. These
have helped in not only raising tax revenue but also helped in increasing
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tax-GDP ratio. Indirect tax has declined and direct taxes have increased.
All these are positive features.

Sir, another novel feature which is going to help us, is Gender-
Budgeting. Sir, in this, there is a need to provide more funds under various
women-oriented schemes so as to empower women.

Sir, | don't want to take more time. You have already told me. Sir,
to conclude, | must say that this Budget is growth-oriented and will surely
boost the economy of our country. Thank you, Sir.
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MR. DEPUTY CHAIRMAN: Now, the discussion on the Budget
{General), 2006-2007 is over, and except Mr. Sitaram Yechuri, who has been
permitted to speak on Monday at 12 noon, after the Question Hour, before
the Finance Minister replies, no other names will be entertained.

Now, the House stands adjourned to meet tomorrow at 11 a.m.

The House then adjourned at six minutes past six of the clock till eleven of
the clock on Saturday, the 11" March 2006.
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